ORISSA HIGH COURT

FILING REPORT ASON :24/03/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0002650/2020 KIRTI CHANDRA SANDH SP.MISHRA BOLANGIR SADAR /24 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0002651/2020 ANJAN JAL G.N.SAHU JAGDALPUR /20 /2020
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0002652/2020 DIJABAR DIGAL AMULYA RATNA PANDA ASKA /67 /2020
VS VS 0
STATE OF ODISHA I
4 BLAPL/0002653/2020 KUMARI DIGAL AMULYA RATNA DAS ASKA /67 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0002654/2020 FAGUNI DIGAL AMULYA RATNA PANDA ASKA /67 /2020
VS VS 0
STATE OF ODISHA I
6 CONTC/0001277/2020 PRADEEP KUMAR PRUSTY BIGYAN KUMAR SHARMA /1
Vs VS 0
VIJAY AMRUTA KULANGE I
7 CRLMC/0000943/2020 KANHAIYA LAL AGRAWAL TRILOCHAN NANDA 110
VS VS 0
STATE OF ODISHA I
8 CRLM(C/0000944/2020 RAJKU.JENA @ BRUSLIN JENA @ BHUSLI  PRADEEP KUMAR DAS (1) MALGODOWN /162 /2019
VS VS 0
STATE OF ODISHA I
9 CRLM(C/0000945/2020 GOURI PARAMANIK AMULYA RATNA PANDA MANGALPUR /150 /2019
Vs VS 0
STATE OF ORISSA I
10 CRLREV/0000234/2020  SATYANARAYAN SWAIN DEEPALI MAHAPATRA ASKA /173 /2016
VS VS 0
STATE I
11 CRLREV/0000235/2020  SIBARAM DAS @ SANTOSH B.SRAYAGURU DHARAMGARH /97 /2001

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

FILING REPORT ASON :24/03/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
12 CRLREV/0000236/2020  RAJENDRA ACHARYA SMRUTI RANJAN MOHAPATRA PURIGHAT /13/2019
VS VS 0
DHARITRI MISHRA I
13 MACA/0000261/2020 THE MANAGER LEGAL T.P. CELL, THE NEW | NMIIAM S3URAMGE CO. LTD. /1
VS VS 0
GOKULANANDA NAYAK I
14 MACA/0000262/2020 THE BRANCH MANAGER, NEW INDIA ASSURANZECOLLKBIAN /1
VS VS 0
SANJUKTA PANIGRAHI I
15 WP(C)/0011080/2020 MANOJKUMAR SAMAL DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
16 WP(C)/0011081/2020 SATYABRATA BEHERA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
17 WP(C)/0011082/2020 SANJEEB KUMAR NAYAK DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
18 WP(C)/0011083/2020 CHITTA RANJAN BEHERA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA Il
19 WP(C)/0011084/2020 NIRANJAN DASH DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
20 WP(C)/0011085/2020 DILIPKUMAR ROUT DEEPALI MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
21 WP(C)/0011086/2020 PRADEEP KUMAR NAYAK DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
22 WP(C)/0011087/2020 RAMA CHANDRA SAHOO KABIR KUMAR JENA /1
VS VS 0
THE INSPECTOR GENERAL OF REGISTRATION, ODISHA I
23 WP(C)/0011088/2020 NIRANJAN NAYAK PRASANNA KU.MISHRA /1
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ORISSA HIGH COURT
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
24 WP(C)/0011089/2020 GEETA ROY PARTHA MUKHERJI /1
VS VS 0
BANK OF BARODA I
25 WP(C)/0011090/2020 K.NARASINGH MURTY PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
26 WP(C)/0011091/2020 KALU CHARAN BEHERA PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
27 WP(C)/0011092/2020 SANTOSH KUMAR GOUDA PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
28 WP(C)/0011093/2020 PUSPANJALI MOHANTY PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA Il
29 WP(C)/0011094/2020 SANDHYARANI SETHI PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
30 WP(C)/0011095/2020 RHARI BABU PRASANTA KUMAR NANDA /1
Vs VS 0
STATE OF ODISHA I
31 WP(C)/0011096/2020 STRINATH REDDY PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
32 WP(C)/0011097/2020 SANDIP KUMAR BHOOT PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
33 WP(C)/0011098/2020 SHREEMANTA KUMAR BEHERA SOUMYA RANJAN DAS /1
VS VS 0
STATE OF ODISHA I
34 WP(C)/0011099/2020 RAJAT NAYAK GOPAL KRUSHNA MOHANTY /1
Vs VS 0
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STATE OF ODISHA

I

35 WP(C)/0011100/2020 PARAMANANDA BEHERA GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
36 WP(C)/0011101/2020 KUSHASAN NAYAK GOPAL KRUSHNA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
37 WP(C)/0011102/2020 NAROTTAM BARIK GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE DISASTER MITIGATION AUTH I
33 WP(C)/0011103/2020 ABHAYA KUMAR SWAIN GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
39 WP(C)/0011104/2020 KISHOR CHANDRA PANDA GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
40 WP(C)/0011105/2020 TRAILOKYA NAYAK GOPAL KRUSHNA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
a1 WP(C)/0011106/2020 SUSHANTA KUMAR DASH GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
42 WP(C)/0011107/2020 ASHOK KUMAR DAS GOPAL KRUSHNA MOHANTY /1
VS VS 0
STATE OF ODISHA I
43 WP(C)/0011108/2020 MANASKUMAR NAYAK GOPAL KRUSHNA MOHANTY /1
Vs VS 0
STATE OF ODISHA I
44 ABLAPL/0004264/2020  AMULYA CH.DAS SASMI AJITAV PATTNAIK BALASORE SADAR /89 /2020
VS VS 0
STATE OF ODISHA I
45 ABLAPL/0004265/2020  BHAJANA @ ASISMOHANTY SASIM AJITAV PATTNAIK Dhamara Police Station /37 /2019

VS
STATE OF ODISHA

VS
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46 ABLAPL/0004266/2020 PANDABA BEHERA @ PANDABA SABAR SOUBHAGYA KUMAR DASH
VS VS
STATE OF ODISHA

47 ABLAPL/0004267/2020 PRASHANTA SAHU DEEPAK KUMAR SAHOO
VS VS
STATE OF ODISHA

48 ABLAPL/0004268/2020 PROMOD KU PRATIHARI DEEPAK KUMAR SAHOO
VS VS
STATE OF ODISHA

49 ABLAPL/0004269/2020 SUDHIR MALLIK DEEPAK KUMAR SAHOO
VS VS
STATE OF ODISHA

50 ABLAPL/0004270/2020 MINATI SAHOO DEEPAK KUMAR SAHOO

51

ABLAPL/0004271/2020

VS

STATE OF ODISHA
SANSAR SWAIN

VS

STATE OF ODISHA(VIG.)

VS

SIBA PRASAD SWAIN
VS

52 ABLAPL/0004272/2020 JTENDRA KU PRADHAN DEBASHIS MITRA
VS VS
STATE OF ODISHA
53 ABLAPL/0004273/2020 ANANDA BHOI G.N.SAHU
VS VS
STATE OF ODISHA
54 ABLAPL/0004274/2020 PURANDAR PRADHAN B.S.RAYAGURU
VS VS
STATE OF ODISHA
55 ABLAPL/0004275/2020 DUSMANTA MALLIK @ TUKUNA DEEPAK KUMAR SAHOO
VS VS
STATE OF ODISHA
56 ABLAPL/0004276/2020 NINDHI @ SRI NIDHIKANTA MAHANTA DEEPAK KUMAR SAHOO
VS VS
STATE OF ODISHA
57 ABLAPL/0004277/2020 SUJIT KU BEHERA D.MITRA
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VS VS 0
STATE OF ODISHA I
58 ABLAPL/0004278/2020  PRANAKRUSHNA MALLIK AMULYA RATNA PANDA DHARMASALA /96 /2020
VS VS 0
STATE OF ODISHA I
59 ABLAPL/0004279/2020  RADHASHAYAM PATASANI @ MANI RAMANI KANTA PATTANAIK JANKIA P.S. /25 /2020
VS VS 0
STATE OF ODISHA I
60 ABLAPL/0004280/2020  ANUSWAYAA PATI ABAKASH NANDA KHAIRA /60 /2020
Vs VS 0
STATE OF ODISHA I
61 ABLAPL/0004281/2020  ABHAYA KUMAR PATI ABAKASH NANDA KHAIRA /60 /2020
VS VS 0
STATE OF ODISHA I
62 ABLAPL/0004282/2020  DAITARI PATI ABAKASH NANDA KHAIRA /60 /2020
VS VS 0
STATE OF ODISHA I
63 ABLAPL/0004283/2020  KAMALINI PATI ABAKASH NANDA KHAIRA /60 /2020
VS Vs 0
STATE OF ODISHA I
64 ABLAPL/0004284/2020  KANHA DIGAL SANTOSH CHANDRA ATABUDHI CHANDRASEKHARPUR /134 /2020
Vs VS 0

65

66

67

68

WPC(OA)/0000847/2019

WPC(OAC)/0000308/2019

WPC(OAC)/0004268/2015

CONTC(CP)/0000464/2017

STATE OF ODISHA
HIMANSHU SHEKHAR PARHI
VS

STATE OF ODISHA

PRATAP KUMAR PRADHAN
VS

STATE OF ODISHA

SURYA NARAYAN PATNAIK
VS

SIBA PRASAD SWAIN
VS

SHANTI MOHAN RATNAKAR MOHANTY @S.VBRSVWAIRBANARI MOHANTY

VS

STATE OF ODISHA

RAMESH CHANDRA BEHERA
VS

VS

M/S.R.K.BISOI
VS
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PS CASE/LOWER COURT CASE/DISTRICT

69

70

71

G.MATHIVATHANAN, IAS
CONTC(CPC)/0000220/2018 NIBEDITA DAS

VS

PRADEEPTA KUMAR MOHAPATRA, IAS
CONTC(CPC)/0000225/2018 SARMISTHA SIVAPRIYA CHOUDHURY

VS

PRADEEPTA KUMAR MOHAPATRA, IAS
CONTC(CPC)/0000464/2017 RAMESH CHANDRA BEHERA

VS

G.MATHIVATHANAN, IAS

L.K.IMOHANTY
VS

L.K.IMOHANTY
VS

M/S.R.K.BISOI
VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :24/03/2020

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 261/2020 SHASHANK BALASAHEB BHAPKAR-MP M/S.V.NARASINGH
BLAPL/9423/2019

2 264/2020 SK.HASIB-MP AMULYA RATNA PANDA
BLAPL/2098/2020

3 293/2020 SATYANARAYAN SWAIN-MP DEEPALI MAHAPATRA
CRLREV/234/2020

4 294/2020 SIBARAM DAS @ SANTOSH-MP B.SRAYAGURU
CRLREV/235/2020

5 295/2020 SIBARAM DAS @ SANTOSH-MP B.SRAYAGURU
CRLREV/235/2020

6 296/2020 RAJENDRA ACHARYA-MP SMRUTI RANJAN MOHAPATRA
CRLREV/236/2020

7 440/2020 H.D.F.C. ERGO G.I.CO.LTD.-MP M/SADAM ALI KHAN
MACA/632/2018

8 44172020 THE MANAGER LEGAL T.P. CELL, THE NEW INDIA ASSURAMGE S0 KFB.NP
MACA/261/2020

9 44212020 THE BRANCH MANAGER, NEW INDIA ASSURANCE CO. LEDAWPALI KHAN
MACA/262/2020

10 547/2020 KANHAIYA LAL AGRAWAL-MP TRILOCHAN NANDA
CRLMC/943/2020

11 4996/2020 MANOJKUMAR SAMAL-MP DEEPALI MAHAPATRA
WP(C)/11080/2020

12 4997/2020 SATYABRATA BEHERA-MP DEEPALI MAHAPATRA
WP(C)/11081/2020

13 4998/2020 SANJEEB KUMAR NAYAK-MP DEEPALI MAHAPATRA
WP(C)/11082/2020

14 4999/2020 CHITTA RANJAN BEHERA-MP DEEPALI MAHAPATRA
WP(C)/11083/2020

15 5000/2020 NIRANJAN DASH-MP DEEPALI MAHAPATRA
WP(C)/11084/2020

16 5001/2020 DILIPKUMAR ROUT-MP DEEPALI MAHAPATRA
WP(C)/11085/2020

17 5002/2020 PRADEEP KUMAR NAYAK-MP DEEPALI MAHAPATRA
WP(C)/11086/2020

18 5003/2020 PRASANNA KU.MISHRA-MP M/S.SANJAY KU.MISHRA
WP(C)/13419/2006

19 5004/2020 GEETA ROY-MP PARTHA MUKHERJ
WP(C)/11089/2020

20 5005/2020 K.NARASINGH MURTY-MP PRASANTA KUMAR NANDA
WP(C)/11090/2020

21 5006/2020 KALU CHARAN BEHERA-MP PRASANTA KUMAR NANDA
WP(C)/11091/2020

22 5007/2020 SANTOSH KUMAR GOUDA-MP PRASANTA KUMAR NANDA
WP(C)/11092/2020

23 5008/2020 PUSPANJALI MOHANTY-MP PRASANTA KUMAR NANDA
WP(C)/11093/2020

24 5009/2020 SANDHYARANI SETHI-MP PRASANTA KUMAR NANDA
WP(C)/11094/2020

25 5010/2020 TRANSASIA BIO MEDICALSLTD.-MP RAJEET ROY
WP(C)/8942/2020

26 5011/2020 R.HARI BABU-MP PRASANTA KUMAR NANDA
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27

28

29

30

31

32

33

WP(C)/11095/2020
5012/2020
WP(C)/8941/2020
5013/2020
WP(C)/11096/2020
5014/2020
WP(C)/11097/2020
5015/2020
WP(C)/11098/2020
5016/2020
WP(C)/10306/2020
26212020
BLAPL/1529/2020
263/2020
BLAPL/1531/2020

TRANSASIA BIO MEDICALSLTD.-MP
S.TRINATH REDDY-MP

SANDIP KUMAR BHOOT-MP
SHREEMANTA KUMAR BEHERA-MP
BABUNATH DAS-MP

KUNU @ BASANTA KU PANDA-MP

BALARAM @ BABUNA SAHOO-MP
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RAJJEET ROY

PRASANTA KUMAR NANDA
PRASANTA KUMAR NANDA
SOUMYA RANJAN DAS

B.N.PANDA (2)





